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NHRC notice to Odisha govt on plight of displaced people due to
wildlife sanctuaries

https://www.msn.com/en-in/news/India/nhrc-notice-to-odisha-govt-on-plight-of-
displaced-people-due-to-wildlife-sanctuaries/ar-AA1veZXC

Story by SNS
* 19h ¢ 2 min read

The National Human Rights Commission has issued notice to Odisha Chief
Secretary on the plight of around 10 lakh people facing displacement due to wildlife
sanctuaries and denial of basic human rights to them by the state.

The top rights panel acting on a petition moved by rights lawyer Radhakanta Tripathy
asked the chief secretary to take appropriate action within 8 weeks and comply with an
action taken report.

The State with its rich forest cover has 19 wildlife sanctuaries with as many as 14 of
them continuing to have human settlements inside the notified sanctuary area.

Bhitarkanika Wildlife Sanctuary has the highest 358 villages followed by 125 in Satkosia
and 65 in Kotagarh. The state’s biggest tiger reserve Similipal also has 56 human
settlements in its jurisdiction, while Baisipalli in Nayagarh has 62 villages. Sunabeda
Wildlife Sanctuary, a proposed tiger reserve, also has 26 villages while Badrama has 27
and Karlapat 19. Kapilash and Khalasuni wildlife sanctuaries have one village each
within their protected areas while Hadgarh has two and Chandaka three.

Puri, Chilika, Gahirmatha, Nandankanan and Debrigarh are the only five wildlife
sanctuaries that do not have human settlements anymore. Debrigarh Wildlife Sanctuary,
which has received NTCA'’s in-principle approval as a tiger-reserve, was made free from
human settlements only last year.

These people have neither pucca houses nor the basic amenities, bare necessities in
the aftermath of displacements due to sanctuaries or tiger reserves in Odisha. The
issues of denial and deprivation of human rights continues till date due to failure,
negligence and inaction of the Government Authorities, the petition claimed.

Citing the instance of Charigharia village within the Bhitarkanika national park in
Kendrapara district, the petition noted that the government has ignored their forest right
act claim of displaced people in conferring them the land record of rights.
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NHRC notice to Odisha govt on plight of displaced people due to
wildlife sanctuaries

https://www.thestatesman.com/india/nhrc-notice-to-odisha-govt-on-plight-of-displaced-
people-due-to-wildlife-sanctuaries-1503372078.html

The top rights panel acting on a petition moved by rights lawyer Radhakanta Tripathy
asked the chief secretary to take appropriate action within 8 weeks and comply with an
action taken report.

SNS | Bhubaneswar | December 4, 2024 1:16 pm

The National Human Rights Commission has issued notice to Odisha Chief
Secretary on the plight of around 10 lakh people facing displacement due to wildlife
sanctuaries and denial of basic human rights to them by the state.

The top rights panel acting on a petition moved by rights lawyer Radhakanta Tripathy
asked the chief secretary to take appropriate action within 8 weeks and comply with an
action taken report. The State with its rich forest cover has 19 wildlife sanctuaries with
as many as 14 of them continuing to have human settlements inside the notified
sanctuary area.

Bhitarkanika Wildlife Sanctuary has the highest 358 villages followed by 125 in Satkosia
and 65 in Kotagarh. The state’s biggest tiger reserve Similipal also has 56 human
settlements in its jurisdiction, while Baisipalli in Nayagarh has 62 villages. Sunabeda
Wildlife Sanctuary, a proposed tiger reserve, also has 26 villages while Badrama has 27
and Karlapat 19. Kapilash and Khalasuni wildlife sanctuaries have one village each
within their protected areas while Hadgarh has two and Chandaka three.

Puri, Chilika, Gahirmatha, Nandankanan and Debrigarh are the only five wildlife
sanctuaries that do not have human settlements anymore. Debrigarh Wildlife Sanctuary,
which has received NTCA'’s in-principle approval as a tiger-reserve, was made free from
human settlements only last year.

These people have neither pucca houses nor the basic amenities, bare necessities in
the aftermath of displacements due to sanctuaries or tiger reserves in Odisha. The
issues of denial and deprivation of human rights continues till date due to failure,
negligence and inaction of the Government Authorities, the petition claimed.

Citing the instance of Charigharia village within the Bhitarkanika national park in
Kendrapara district, the petition noted that the government has ignored their forest right
act claim of displaced people in conferring them the land record of rights.
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https://navbharattimes.indiatimes.com/state/madhya-pradesh/indore/indore-court-

acquitted-bangle-seller-tasleem-ali-police-not-prove-molestation-and-two-aadhar-
cards/articleshow/115958835.cms

Edited byﬂef%RW | Reported byKarishma Kotwal | WWW4 Dec 2024, 10:24 am
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https://uditvani.in/jharkhand/saraikela/checking-at-pds-center/

By UditVaniDigitalDecember 4, 2024
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. Maa Mansa Mahila Samiti PDS Centre, Adardih

. Chandra Mohan Gorai PDS Centre, Adardih

. Om Prakash Sharma PDS Centre,Sonari

. Amresh Kumar PDS Centre, Sakchi

. Anand Deo Rajak PDS Centre,Sonari

. Anita Devi PDS Centre, Sonari
. Ajay Kumar PDS Center, Jugsalai

. Anil Kumar Chaudhary PDS Centre, Jugsalai
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. Binod Kumar Jha PDS Centre, Jugsali
10. Lal Sardar PDS Centre, Jugsalai
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https://www.livehindustan.com/ncr/gurgaon/story-haryana-human-rights-commission-

reports-high-police-complaints-and-ppp-issues-201733334415542.html
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Newswrap I%'g%dl"l, {lS_‘Iid Wed, 4 Dec 2024 11:17 PM
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https://www.arthparkash.com/case-of-media-activists-will-go-to-human-rights-
commission

By Sorit Chaudhary -- Thursday, 05 Dec, 2024
( SAYDHTR / TS

dTSUT! : Case of media activists will go to Human Rights Commission: (318 TcT) q\éﬂ'@ﬂzﬁﬁ
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https://www.prabhatkhabar.com/state/bihar/muzaffarpur/human-smugaglers-sold-25-lakh

ByPrabhat Khabar News Desk | December 5, 2024 12:49 AM
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